FORM A
Public Announcement
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF UNIWORTH TEXTILES LIMITED

RELEVANT PARTICULARS

1. [Name of Corporate Debtor Uniworth Textiles Limited
2. |Date of incorporation of Corporate Debtor | 15th May, 1992
3. | Authority under which Corporate Debtor | RoC- Kolkata
is incorporated/registered
4. |Corporate Identity Number of Corporate Debtor | L17299WB1992PLC055442
5. |Address of Registered Office and Principal | Rawdon Chambers, 11A Sarojini Naidu Sarani
Office (if any) of the Corporate Debtor | 4th Floor, Unit 4B, Kolkata, West Bengal, India, 700017
6. |Insolvency Commencement Date in 14th November, 2024
respect of the Corporate Debtor (The order was downloaded on 25.11.2024)
7. | Estimated date of closure of Insolvency | 24th May, 2025
Resolution Process
8. | Name and registration number of the KDRA Insolvency Professionals Private Limited
insolvency professional acting as (Erstwhile M/s Kanchansobha Debt Resolutions
interim resolution professional Advisors Private Limited)
IBBI Registration No.
IBBI/IPE-0059/IPA-1/2022-23/50037
9. | Address and e-mail of the interim KDRA Insolvency Professionals Private Limited
resolution professional, as registered (Erstwhile M/s Kanchansobha Debt Resolutions
with the Board Advisors Private Limited)
Unit # 207, 2nd Floor, Kshitij, Near Azad Nagar
Metro Station, Veera Desai Road, Andheri
West, Mumbai - 400053
Registered Email: irp@kanchansobha.com
10.| Address and e-mail to be used for KDRA Insolvency Professionals Private Limited
correspondence with the interim (Erstwhile M/s Kanchansobha Debt Resolutions
resolution professional Advisors Private Limited)
Unit # 207, 2nd Floor, Kshitij CHS Ltd, Near Azad
Nagar Metro Station, Veera Desai Road, Andheri
West, Mumbai 400053.
Email:cirp.uniworth@gmail.com
11.| Last date for submission of claims 09th December, 2024

12.| Classes of creditors, if any, under clause (b) | NA
of sub section (6A) of section 21, ascertained
by the Interim Resolution Professional

Name of Insolvency Professionals identified NA
to act as Authorized Representative of Creditors
in a class (Three names for each class)

w

14.| (@) Relevant Forms and a)Weblink:https://ibbi.gov.in/en/home/downloads
' (b) Details of Authorized Representatives b) Details of the authorized representative can be
are available at obtained by sending an email at

cirp.uniworth@gmail.com

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a corporate
insolvency resolution process of Uniworth Textiles Limited on 14th November, 2024 (The order was
downloaded on 25.11.2024).

The creditors of Uniworth Textiles Limited, are hereby called upon to submit their claims with proof on or before
09th December, 2024 to the interim resolution professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. Al other creditors may
submit the claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

. Sd/-
Date: ,th Noyember, 2024 KDRA Insolvency Professionals Private Limited
Place: Mumbai

(Erstwhile M/s Kanchansobha Debt Resolutions Advisors Private Limited)
Interim Resolution Professional

Uniworth Textiles Limited

IBBI Registration No. IBBI/IPE-0059/IPA-1/2022-23/50037

AFA Validity Date 30th June, 2025

Geetha Ads Ramakrishna 9032242118, 9440403689
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Agriculture Commercial Branch, Kolkata (G3840) Rkttt N T [ws
Local Head Office, ‘Samriddhi Bhavan', Block - C JIEE S =R S0y
4th Floor, 1, Strand Road, Kolkata - 700 001 [SagauMRRUR LR

WONDER ELECTRICALS LIMITED

(Formerly known as Wonder Fibromats Limited)
Corporate ldentity No. (CIN): LY1900DL2008PLC195174
Regd. Office: 45, Ground Floor, Okhla Industrial Estate,
Phase-ll, Deihi-110020 Tel; 011-66055952;
Email: info@@wonderelectricals.com; Website: www.wonderelectricals.com

NOTICE OF POSTAL BALLOTAND E-VOTING INFORMATION

MOTICE is herelyy given pursuant fo Section 110 read with Section 108 of the Companies Act,
2013 {"the Act™) and other applicable provisions, if any, of the Act and Rule 20 and Ruls 22 of
the Companias (Maragemen! and Sdministration) Bulgs, 2014 ["Rules"), Regulation 44 of the
cecunties and Exchangs Board of India (Listing Dbligations and Disclosure Requirements)
Regulations, 2015 ("SEBI Listing Regulations”) and the Secrefarial Standard on Gensral
Meetings izsued by the Inslibute of Company Secrataries of India ["55-2"), as amendad fram timea
to tirne, read with the Genersl Circular Mos. 1472020 dated April B, 2020, 1712020 dated Apnil 13,

tana Elﬂ"lﬂ aw

W

WDHNDE ®

4 DEMAND
Df’“b lteianaal |\ OTICE
CIRCLE SASTRA : HOOGHLY

23A, Rai M. C. Lahiri Bahadur Sireel, P.0. - Serampore, Hooghly (W.B.), Pin - 712 201, E-mail 1D : csB240@pnb.co.in

I i Whareas:

The undersigned, being the Authorzed Officer of State Bank of India under the
Securitisation and Reconsiruciion of Financial Asseis and Enforcement of
Secyurity Interest Act, 2002 (Act 54 of 2002) and in exercise of powers conferred
under saciion 1312 ) read walh rule 3 of the secunty Interest (Enforcement) Bulas,
2002 isued a demand notice Date 18.09.2024 calling upon tha borrower  Mis
Julfa Cashew Processing Pvit Lid. Personal guarantors (1) Mrs. Roshnara
Ferdush and (2) Ms. Hasina Khatun to repay the amount mentioned in tha
natice being Rs. 1,48,23,000.46 (Rupees One Crore Forty Eight Lacs Twenty
Three Thousand and Forty Six Paise Only) as on 18.09.2024 within 60 days
from the date of receipt of the said natice,

The borrower/guarantors having failed 1o repay the amounl, notice |5
heraby given to the borrower/guarantors and the public in general that
the undersigned has taken possession of the properly described herein
below in exercise of powers conferred on him/her under Section 13(4)of
the said Act, read with rule 8 of the said rules this on this 22nd day of
November of the year 2024.

The borrower/guarantors in particular and the Public in ganeral |s
hereby cautioned not to deal with the property and any dealings with the
property will be subject to the charge of the State Bank of India, for an
amount of Rs, 1,48,23,000.46 (Rupees One Crore Ferty Eight Lacs
Twenty Three Thousand and Forty Six Paise Only) as on 18.09.2024
charges intaresi thereon,

The borrowers/guarantors attention s invited to provisicons of sub-secticn{8) of
Section 13 ofthe Act, inrezpect of ime available, o redeem the secured assets.

Description of Immovable Property

All that piece and parcel of land measuring 22 decimals jout of 33
decimals) more or less along with factory shed situated the front position
of the road, lying and situated at Mouza Tengunia, JL Mo 272, Touzi Mo,
2935 now 32 comprised in R.S. and L.R. Dag MNo. 1385 under L.R. Khatian
Mo, 1677, 1678, 1679, 1680 {land portion 22 decimal), P.S. Kanthi, Kanthi 1
Mo, Block, District- East Medinipur vide:

a} Criginal Dead of Leazse dated 22 08 2022 vide baing Mo, 07965 for the year
2022 registered at ADSR Contai-l and Deed of Gift vide being Mo, 0BS19 for
the year 2022 at ADSR Contai - |, dated 18.07.2022 in the name of Julfa
Cashew Processing Pyl Lid,

b} Original Dead of Gift Being No. 9093 for the year 2021, Deed of Gift Baing
Mo, (19535 for the vear 2021, Deed of Gift Being Mo, 6836 for the year 2022 all
are registered at ADSR. Kanthi-1 inthe name of Smt. Reshnara Ferdush,

Tha premises on which the faclory premisas is locatad, is butted and bounded
as follows - On the Morth- Property of Sk. Jamaluddin, On the East- Property
with Plof Mo, 1395, On the South- Public road, On the West- §' feet wide
COmMIMEaT pass5ane,

[Issued WS 132} of the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest
Act, 2002 read with Rule 3{1) of the Security Interest (Enforceament) Rules, 2002]

This natice s baing issued in rslabon o the anforcament of securly In respecl of credit facilibes granted pursuant 1o
docimeants executed by the barrowers/guarantors mentionad below with Punjab National Bank ("Secured Creditor™).
Matice s hereby given by the-Authorized Officer of the secured credifor that the following borrowers: have defaulied the
repayment of principal and payment of interesi of loana/credit facilfies availed by them from the secured creditor and their
accounis have been classified as NPAs. NMotices have bean issued to them uls 13(2) of the SARFAESI Acl, 2002 an their
2020, 222020 dated June 15, 2020, 332020 dated Septamber 28, 2020, 382020 dated December tast known addresses, However, the same has returned unserved and a5 such they are hereby informed by way of Public

31, 2020, 10/2021 dated Juna 23, 2021, 20/2021 dated Decomber 8. 2021, 022022 dated May 5, | | Notse aboutthe same

2022, 1111022 dated December 28, 2022 and General Circular Mo, 92023 dated 25th September, | [ s, a) Name of the Account/ Borrower(s)
2023 and Circular Mo 092024 dated September 19, 2024 issued by the Ministry of Corporate | [ Ne. | Guarantor{s) with Address
Affairs ("MCA") (herainafiar collectivaly referred to as "MCA Clrculars”), for the approvad of the b} Name of the Branch

Members of Wonder Electricals Limited Formerly known as Wonder Fibromats Limited
[*Company®) through Postal Ballot by voling through electronic means {“remole &-voling”) on
Iha Special Resalulions sel out harainafiar,

Description of Secured Assels | a) Date of NPA
b} Cutstanding Amount
¢) Date of Demand Notlce

Al that piece and parcel of bastu | a) 30.09.2013
land measuring 2 Cottah 3
Chhattak 3 Sq.ft. along with | b) Rs. 23,83,074.01
constrection there on Situatad ai | {Rupeas Twanty Three
Mouza - Chatra, J.L. No. 10, C.5. | Lakh Eighly Thres

Also at : Banglhall Prubapara, PO, - Mallickpara, Khatian Mo, 2934, B3, Khatian | Thousand Seventy Four
Serampare, Dist - Hooghly, Pin - 712 203 Mo, 4136 {as per deed), L.R. | and Paisa One only} as on
Shri Saumya Chatterjee (Partner), Slo. Haradhan Khatian Mo, Y826 (as per latesi | 300062024 with furthear

Chiatterjes. BE 1, Benivapara Lane 4. Sarampore, | parcha) RS Dag No. 8428 (as per | inlenest we.f. 01.10.2024
izt - Hér.:gheg.r. Bl Hg E?El‘r. i Deed), L.R. Dag Mo, 8699 (as per | until payment in full

latest parcha) within the ambit of
Shri Debrup Mukherjee (Partner), Baidyabati Municipality, Ward Mo, | ) 30.09.2024
Slo. Shi Arun Kumar Mukherjee 18, Holding No. T3{43/A)
73, Chatra Mukheries Para, G T. Road, PO, - Chatra, | pukherjee Para Lane. P.S. -
Serampars, Dist - Hooghly, Pin - 712 204, F

Serampore, Dist - Hooghly, The
Shri Saumya Chatterjee {Guarantor}, property is in the name of Maya
Sio. HaradhanChtatterjee, Mukherjea [since deceased),
8E 1, Beniyapara Lane 4, Serampaore, Dist - Hooghly, | Wio., Arun Kumar Mukherjee.
Pin- 712 201. Reaisterad in the Office of ADSR,
Shri Debrup Mukherjee (Guarantor). Sarampare vide baing No. 3919
Sla. Shri Arun Kumar Mukherjese, 73, Chatra | [orlhe year 1336, recorded in Book
Mukherjee Para, G. T, Road, P.O. - Chatra, | No. | Volime Mo. 85, Pages from
Serampore, Dist - Hooghly, Pin - 712 204, 131 to 136,

Shri Arum Kumar Mukherjee [Husband and Legal Heir of Guarantor Maya Mukherjee
{Since Deceased]]

73, Chatra Mukherjes Para, G. T, Boad, PO - Chalra, Serampors, Dist - Hooghly,

Pin - 712 204,

Shri Debrup Mukherjee [Son and Legal Helr of Guarantor Maya Mukherjee (Since
deceased])], S'o. Shri Arun Kumar Mukheries, 73, Chaira Mukherjee Para, G. T. Road,
F.0. - Chalra, Serampora, Dist - Hooghly, Pin - 712 204,

amt. Ama Banerjea [Daughter and Legal Heir of Guarantor Maya Mukherjes (Since
Deceased)], Do, Shii Arun Kumar Mukherjee, 73, Chatra Mukherjee Para, G T, Road,
F.O. - Chatra, Serampore, Dist - Hooghly, Pin - T12 204
Smit, Tama Banerjee [Daughter and Legal Heir of Guarantor Maya Mukherjee (Since
Deceased)], D/o. Shri Arun Kumar Mukherjes, 73, Chatra Mukharjea Para, G T. Reoad,
PO - Chalra, Serampora, Disl - Hooghly, Pin - 712 204,

Afe. Nos. : 0155300046525 (CC) and 0155300026804 (TL)
b) Serampore (e-UNI) Branch

1. | a) Mis. Enviro Serene

{Partners : Shri Saumya Chatterjee and

Shri Debrup Mukherjee)

4TKS3, Raja Rammohan Foy Sarani, Seramipare,
Dist - Heaghly, Pin - 712 203

Type of Resolution
special Resolutlon

Sr. no Description of Resolution
’ Appointment of Mr. Yogesh Anand (DIN: 0042577T5)
as Director of the company

Appointment of Mrs. Bhawna Saunkhiya (DIN: 10683032}
as an Independent Director of the company

(%]

Special Resolution

The said Notice is alse available on the website of the Company. www wonderslectricale com
the relevant section of the website of B3E Limited ("BSE"): www bzeindia.com and National
ctock Exchange of india Limited ["MEE"): www nzaindia.com on which the Equity Shares of the
Company are listed and on the websita of National Securifies Depository Limited [NSOL)
whw_evoting. nsdl.com.

In compliance with the MCA Circuiars, the Company has sent this Noftice on Monday, 25th
Movember 2024 only in electronic form o those Members whose names appear in the Register
of Members/Lisl of Beneficial Owners as received from KFin Technologies Limited, the
Company's Begisirar and Transfer Agent ("RTA") /Depositories as on Friday, November 22, 2024
['Cut-Of date') and whose email addresses are registerad with the Company/ RTA/Depasitory
Parficipants [in'case of elacironic sharehokding) or wha will register their email addrass in
accordance with the process outlined in this Motice. The vofing rights of the Members shall be
in propartion to their share of the paid-up equity share capital of the Company a5 on the Cut-Off
date i.e., Friday, November 22, 2024. The Company has engaged the servicas of the Nalional
securities Depository Limited "M3DL') for the purpose of providing remote e-voting facility to
{5 Members and the communication of the assenl or dissent of the Members would only take
place through tha ramote a-voting sysiam.

The ramate e-voling period commences from 9.00 a.m. (I5T) on Tuesday, November 26, 2024,
and ends at 5.00 p.m. (15T) on Wednesday, December 25, 2024, The remote e-voting module
shall be dizabled by NSDL for voling theraafter and Sharaholders will not ba allowsd Lo vale
glectronically beyond the zaid date-and time. During this period, Shareholders of the Company
holding shares in dematerialized form, a5 on the Cut-off date, i.e., Friday 22nd November,
2024 may cast their vole by remole e-voling on tha resolutions specified in the Nolica.

The Board has appointad Ms, Rubina Vohra, Practicing Company Secretary {Membership no, FC3
2277 proprigtor at M's, Rubina Vaohra & Associales, Company Secretaries as Scrulinizer to
scrutinize the rermnote e-voting and a-voling process. in a fair and transparent manner

The Scrubinizar will submit hig ragort to tha Chairman of the Company, or any person suthonzed
by-him wpon completion of the scruting of the votes cast through remoke e-valing. The resulisof | | 2,
fhe Postal Ballot will be announced on or before Friday, December 27, 2024, The said resulls
along with the Scrutinizer's Raporl woukd be intimated o BSE Limiled and MNatonal Stock Exchangs Milanjana Compes. Ground Floar, Bankim Kanan,
of India Limited, where the Equity Shares of the Company are lisled The resulls will also be Chingurah Statlon Road, P.O. & P.5. - Chingurah,
uploaded on the Company's website www wonderelecineals.com and on the website of National Dist - Hooghly, Pin- 712 102

Sacurities Depository Limited ("NSDL") hio:iwww avoting.nsdlcom/ Also at : P/C/1, Pritha Aparimant, Bankim Kanan,

¥ ; e . - . Talikhala, Chinsurah Stalion Road, PO, & PS5, -
In case of any queries, you may refer the Frequently Asked Questions (FAQS) for Shareholders Chinsurah, Dist - Hooghly, Bin - 712 102.
and e-Voling user manuval for Shareholders availabla at the download section of

waww avoling.nsdl.com of call on 022 - 4886 T000 and 022 - 2498 7000 or send a requast al g:{l g:‘:;'ﬁnﬁﬁmgfrm':ﬁ;}:fn {Fartnar
evoting@nsdl.co.n

) o FICHM, Pritha Apartment, Bankim Kanan, Talikhola, FAILE:
For Mis Wonder Electricals Limited Chinsurah Station Read, P.O. & P.5.- Chinsurah, within the ambit of Kedalia 2 No.

Sdl- Dist - Hooghly, Pin - 712 102, Alse at ! Flat No, D, | Bram Panchayal, Naldanga, | c) 30.09.2024
Dhruv Kumar Jha 2nd Floor. Pritha Apariment, Bankim Kanan, Talikhola, | Marayanpur Mohalla, P.5. -

Company Secretary & Compliance Officer Chinsurah Station Road, P.O. & P.5. - Chinsurah, Chinsurah, Dist - Hooghly.
s 4 E Dist - Hooghly, Pin - 712102, Fegistered at the Offce of ADSRE,

ke : Chinsurah, vide Being No, 01211
Shrl Ayan Das {Partnar), S'o. Ranjil Kumar Das for the year 2015, recorded in the

3. N. Road, Kharua Bazar, PO, & PS5, - Chinsurah, | g.ob e | Volume Mo 4, Page
Diat - Hooghly, Pim - 712 102, No. 2501 to 2623, The property
Shri Barun Kumar Mahajan (Guarantor], iz standing In the name of Mis,
Sio. Ranjit Kumar Mahajan Sai Construction, represented
RICH, Pritha Apartment, Bankim Kanan, Talikhola, | by its partners Shri Barun Kumar
Chinsurah Station Road, P.O. & P.5.-Chinsurah, Mahajan and Shri Ayan Das.
Dhist - Hooghly, Pin - 712 102. Alsoe at : Flat Mo, 0, Property is butted and bounded
2nid Floor, Prtha Apartmard, Bankam Kanan, Talikhola, | by : To the Morth @ 19 fi Wide

MB : The possassion nobce has already baen sent 1o the borrowear/guarantar by
speed past, In case, the bormower/guarantor has not received the same, then this
notice may be reated as a substituted mode of service.

Date : 22.11.2024

Place : Kolkata
@ PREMIER CRYOGENICS LTD.
Regd, Off: 134, M D Road, Chandmar, Guwakati - TE1003
Ph 0361-2660182 FaxDl6126617E7 E-mad infol pramisrcryganics com
Wetrsite, wwew premamrpogenics com CIN-L24711ASTR0EPLL00a051

HOTICE OF EGM, REMOTE E-VOTING AND RECORD DATE
NOTICE ks hereby given ihatan Esraondinany Gensral Mesbing EGW) of e Company
will @ hald on Thursday, the 18° Decamber, 2024 a1 3 30 P M [E5T) thirough Vides
Conferancing {VE" FOher Audio Visual Means"CAVE ) to irnreact the business a3
peat separata Molioa of tha EGM Tha EGM |s Baing hesd through YVEOEYM pursland
io the Ministry of Corporate ANairs (MCA) circulars dated B/472020, 13:472020
SER0E0 SAL0E 2 28NS and 258N 3 and crculans ssusd by the Secuntoes &
Exchange Boand of Incha dalie 1252030, 1 350002 and 5N 5202 3 (collacinely iefermad
aa “tha Circulars” ) permitting holding of AGKM through YESDEYM, without phrysscal
prasencs of mambdai 81 a Comimon vanua
Mambers ane o Oy inforrmaad thad i eocorden cs wilh the aforesed Circulam ard mn
complancs with (he sarlion announcamanis relating (o green indalves, tha Noboo o
trvin EGM hasd bisin sant by electromc meanaema| withn 25° November' 2004 © aff the
Marmbers whose a-mall podreases ane regraiered with Ihe Deposiony P artcipant (D)
or e Comipany of ite R TA Nichs Technologias P, Lid. Thessid Nobos and documents
are also @y allable anthe Comgany' s websile weew premilercryopenice coem
Mimbsers will b able 1o atténd and particgpate in the ECGKM [hrough WEOEM onlly
Inatruchons for jiring tha EGM |8 provided in the Notce of EGM and attendances of
e Mambers of the EGM through WEACWAM will be counted Tor the purpose of guonam
under Sac 103 of the Companias Act, 2013
A per Sec 108 of the Companies Acst. 2013 read with rule 20 of the Companies
(Menagamant and Administration) Rules, 2014 and Reg, 44 of the SEBI [Lasting

Authorised officer
State Bank of India

a) Mis. Sal Construction (Partners ; Shri Barun
Kumar Mahajan & Shri Ayan Das)

All that piece and parcel of land | a) 30.04.2019
measuring 3 Coftah 12 Chitak or
Q060 Acre or G Satak {mora or | b) Rs. 1,14.51.403.74
less) together with G+l storied | (Rupees One Crore
residential cum commercial | Fourteen Lakh Fifty One
building situated at Mouzs - | Thousand Four Hundred
Marayanpur, JL Mo, 11, EP Mo, | Three and Paisa Savanily
106, LR, Khatian Mo, 17043, 617 | Four only} as .on

& 1381 (as per deed), LR, Khatian | 300092024 with further
Mo. 15856 (as per parcha), R.5. | interest we f 01102024
Cag Mo. 32, Hat LR. Dag Mo, 264, | undil paymaent & full

Place: Mew Daelhi
Date; 25.11.2024

S. E. RAILWAY - TENDER

Far and on behall of Presiddent of India,
the Divisional Railway Manager (Engg.},
South Easlem Radway, Kharagpae-721301
inviles e-Tandear for the following works
before 15:00hrs. on the date mentioned
against items and will be openad-al
15:30hrs. 8r, No., Tender No, &

sftoaifw “ Indian Bank

P A R, T e

INDIAN BANK
5.M.E. Finance Branch (3313}
7, Red Cross Place, Kolkata - 700001

CORRIGENDUM

R Y T L N T o T —

Description of Works are a3 fallows Chingurah Station Road, PO, & P.S. - Chinsurah, Panchayal Road, South: Property Dbligations and Dsclosuns Requiremeants) Ragutstions, 2015, (SEBI LODR) tha
(1) E-KGPW-DEN-16-2024, Augmen- In the Possession Natica adverbsamant for Dist - Hooghly, Pin - 712 102 of Haradhan Das, East : 17 ft wide Company is plsased 1o provida its Shareholders the faciity to cast thedr vole before o
tation of CTRB POM capacity from 3500 Indian Bank, 5.M.E. Finance Branch, 7, Red Shri Ayan Das (Guarantor), Sio. Ranjit Kumar Das, | Panchayat Road, West: Property atthe EGM by Remote &-voling on al tha resalutions set forth in the Notica. The details
ly G500 at Kharagpur Workshop, Tender Cross Place, Kolkata - T00001 published on S. M. Rpad, Kharua Bazar. PO, & P.5._ - Chinsurah, | of Arup Bose, ane given below

Value : T 1,593,380 882.80. Earnest 16.11.2024 in this newspapet. The property Is Dist - Hooghly, Pin- 712 102, . i} Dateand ime of commencament ofe-voting 15" Decamiber, 2024 at 800 AM
Money: T 2,46, 700 (2) E-KGPW-DEN- s it Smt. Surupa Mahajan (Guarantor), Wio. Barun Kumar Mahajan, 2nd Floor, Chhayvanesar it} Dale and tims ofend of e-voling 18 December, 2024 S00PM

registered in the name of Kobirul Islam,
Descrpiion of mmovable Properties in Sl no
1, 2, 3,4 and § municipal Premises No read
as 50 Gobra Road" instead of 24 Gobra
Road. All ofher details are same
Emar s deeply regratiad.

|D&ta P 26.11.2024 3di- Authorised Officer,

17-2024, Augmentation of wagon POH

capacity by 20 wagons and decengestian
of working area under Kharagpur
Workshop., Tender Value : ¥
20289153 22 Earnest Money: ¥
2.51.500/-. {3) E-KGPW-DEN-18-2024,
Execution af Horticudture Zanal works: far
trve pericd Trom 08 .07 2024 1o 30.06.2026
(for 02 years) Inskde of maln Workshop
& Mew Wageon Shop, Kharagpur under
the jurisdiction of ADEMWorkshopKGER
(Znd Call}). Tender Value :
1,04,38,235. 16, Earnest Money: ¥
202,200/ Tender Document Cost : ¥
{0 for each, Date of Opendng @ 1212 2024
for Bl Mo, 1 and 23.12. 2024 for 51 No
2 & 3 each, Completion Period of the
work ; 12 months for 51 Mo 1.8 2 sach
and 24 maonths for 31, No. 3, Bidding
Start Date: For S Mo, 1 from 28,71 2024
and up to 15:00 hrs on 12.12:2024, Far
Al Mo, 2 o3 from 08122024 and up to
15:00 hrs on 2312 2024, Interasted

tenderers may visit website www.ireps. Approx. Cost of Work Including GST

gov.in for full delails/descriptions/ @18% : T 2,74,29,977/-. Earnest Money
spetifications of the tenders and submid (EMD) : % 2,87,150/-, Date & Time of

thair bids online. - In no case mandal closing e-tender : 16:00 hrs, on
tenders for thess works will e acoeplod 23.12.2024. Website particulars : GeM
N.8. Prospective bidoers may reguiarly Portal (website https:iigem.gov.in 1

:..'i5i1 “www.ireps.gov.in™ to participate Interested Bidders/Tandarers may vist GaM
in all tenders.

Apartment, Mearber Main Road, Near Gorosthan More, P.O. & P.5. - Chinsurah, Dist - ili) The cut-off date for determining the eligibility to vote before or at the EGM by
Hooghly, Pin - 712 102, elgctronic means |8 12" Decamber, 2024
Afc. No. : 0154300179775 (TL) iw) Tha estruchons fore-voling has bean sant alongwih Be Nobos of EGM by slecironc
bl Chi h NI B h maansiemail within 25" Novambar 2024 and the same is also available on tha
) Chinsurah (e-UNI) Branc Company's webils www prefmiercry ogenics.com

The above Borrowers are advised to make the paymenis of the entire dues with up to date Interest within 60 days from [ | ¥ Invesiors who became members of fhe Company subsequentiothe dispatoh of the
date of publication of fhis notice as per the provision of the SARFAES! Act, 2002. They are also notified that interms of MNotice’Email and holds the shares ason the cul-off dade je | 127 Decamber, 20024
Sec 13(13) of the said Acl, they shall not afler publicatson of this Malice, Iransfer by way of sale, leasea or olherwisa (other arg requested 1o send wniten/emall communication to fhe Company at
than in the ordinary. course of business) any of the secuned a55als above ruf&:rl‘_ct! to, without prior written consent of the info@@premiercryogenics.com or tothe RTA at nichetechphfnichetechpl com
Bank. They are also pul on aler that any contravention of this statutory injunction [ restraint, as provided under the said by mentioning their felie na /DP 10 and Client 1010 obtan the Login ID and Password
Act is an offense, If for any reason, the secured asseis are sold or leased ouwt in the ordinary course of business, the sale I
proceads ar income realized shall be deposited ! ramilied with/to the Bank. They will be lable lo render proper account VD

) v Sharsholdess may go through ihe elecironic volng insiruclions in the Notica

af such realizatlonine e

of EGM and in case of any quenes/issusa regarding siiending EGM & e-voling
Date : 26.11.2024 from tha CDOSEL e-Voling System, you cam whie an amail o
Place : Serampaore halpdesk.avoting@odslindia.com or contact i foll fres no TBO0ZESS3D
Pusraumnd io the provisans of the Companses Ad. 201 3and the SEBI LODE, the Record
daie has been Thed on 13" Decembar, 2004 for (ha purposa of (he E(GM

[
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HARDWYN INDIA LIMITED I
CIN; LT49900L2017PLC324826
Registarad Office address: B-101, PHASE-1, MAYAPURI, NEW DELHI
South West Dedhi 110084 India
Website: www hardwyn.com E-miail 1D: ca@hardwyn,com
HNOTICE OF 07th ANNUAL GENERAL MEETING REMOTE E-VOTING
INFORMATION AND BOOK CLOSURE 1. |Name of Corporate Debtor Uniworth Textiles Limited
Notice is hereby given that the 07" Annual General Meeting (AGM) of the members of Hardwyn India | |_2. |Date of incorporation of Corporate Debtor | 15th May, 1992
Limited {the Company) will be held on Wed lay, 18" day of December, 2024 2t 03:00 PM, IST 3. |Authority under which Corporate Debtor | RoC- Kolkata
4
5

.
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Piace : Kolkata Indian Bank

3. E. RAILWAY — TENDER

E-tender Motice No, Bild Number
GEMIZ024/B/5637835, Date: 22.11.2024.
Far and on bahall of he Prasidant of India,
Dy, Chief Mechanical Enginesr (Production),
Kharagpur Warkshap, Souwth Eastern
Railway invites e-Tander for the following
work befora 16:00 hrs. on 23122024
against items and will be opened at 1630
hrs. on 2312 2024, Mame of Waork !
Transporiation of As=emibisd BG Cosching
TrodleyBogie and B Coachking Whesd salt
bebween Eharagopur Workshop and
Coaching Depots of Sowth Eastern Ralkway

financialexpress.com

Authorized Officer
Punjab Mational Bank

R
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FORMA
Public Announcement
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF UNIWORTH TEXTILES LIMITED

RELEVANT PARTICULARS

-

_-ql-u-h_m-l-rl- e S

Fig e gadpa gl wfiares

mmal gag @ adn- bwemss angad

(PR-824) Portal (website hHpsgem.g ov, ) foe h 3 \ o Tl : & is incorporated/registered
: detailsidescripiion'specification of the 1hr::|!.|g h‘;ﬁffn;:_ﬁﬁl:;ﬁfﬁngwﬂmwrhudm wf;? I'I| ﬁ'ean.s[ 'E'th].mﬁﬁ'}ﬁmga I:lusmess:; 325';1'3?: . |Corporate Identity Number of Corporate Debtor | L17299WB1992PLC055442
! tenders and submit thair bids anline. In any J':'” I es IV CUElianGe Wi Ve aE*p“m B SO O SRR T W £ : . |Address of Registered Office and Principal| Rawdon Chambers, 11A Sarojini Naidu Sarani
: circumetances. no-manual tendars for this .ﬁ.cl}_am:i Rules framed thereunder read with Ge_nmgl Eurculgr |ssug!:l$ from time to time, respectivaly Office (if any) of the Corporate Debtor 4th Floor, Unit 4B, Kolkata, West Bengal, India, 700017
. workwill 68 Secapiig (PR-822) circuiars issued by the Ministry of Carporate Affairs (*MCA Circulasrs™). 6. |Insolvency Commencement Date in 14th November, 2024
2. Electronic copies of the Motice of the AGM and the Annual Report for the financial vear ended March respect of the Corporate Debtor (The order was downloaded on 25.11.2024)
PUBLIC NOTICE 31, 2024 of th. [‘.ump?ny has been sent lo all the members, whose Hr'l'lEllll ids are registered with the 7. | Estimated date of closure of Insolvency | 24th May, 2025
e Notice is hereby given that share Company/RTA) Ele.-pusltur:,' paricipant{s), as on the cuf-off -F|.'-JI!E La, 22" November, 2024 Pleasa Resolution Process
[Rule-35] certificate no. 363 for 1350 shares ;:'tﬂ :'31 1:'5' ’EfL”"E"";_'"r of :;;'ﬂ:ﬂ p'f';“::é:"g?' ':'{|1h'E r'-_.:_l::u:;nf.ihe "!'"Sr't":_lald 'd'n":J;r Hz:n-d IIIG T-'E' 8. | Name and registration number of the :‘ggm‘:m’;&gCT}?::;;;:"S;rg::gﬁjh(')’:s'ted
. i EMDErs Nave Desn Jispen T Wide AR 2 MOice an B ANNLERl mE Wil Fis0 i i i
BEFORE THE NATIONAL COMPANY LAW of FV, Re.1/- each bearin ! E 3 Insolvency professional acting as Advisors Private Limited)

ba available and can be downloaded from the website of the Company www, hardwyn.com,

The facility of casting the voies by the members ("e-voting”) will be provided by Central Depository
services (India) Limited{"COSL") and the detailed procedurs for the same is provided in the Nodice
of the AGM, The remoie e-voling pefiod commences on Sunday, 15" December, 2024 (09:00

distinctive nos. 383781 - 385130 interim resolution professional
of PCBL Chemicals Ltd. 3

(formerly : PCBL Ltd.) having its

TRIBUNAL, KOLKATA BENCH-
CP [CAA) Mo 155HBIZ024
Connected with CA. (CAA) Mo, A9HB/2024
In tha matier of the Companies Acl, 2013

IBBI Registration No.IBBI/IPE-0059/IPA-1/2022-23/50037

KDRA Insolvency Professionals Private Limited
(Erstwhile M/s Kanchansobha Debt Resolutions
Advisors Private Limited)

9. | Address and e-mail of the interim
resolution professional, as registered
with the Board

BND
I the matler of Secliors 220 - 232 and ather
rekvant provisions of fie Companees A, 201 3 read
vath Companies {Compromizes. Arangemeants and
Amalgamalions) Rules, 218

AND
I b easter of Composile Scheme of Arangemeni
balween Lalbabia Indusirial Corporation Private
Limited "Demarged Company'] and PEW
Ergrganng Privaba Limitad (Transkanat Gompany’]
ard Lal Baba Seamless Tubgs Privale Limvhed
(Rasulling ComparyTransheres Compary') and
Ihair respective shamshakdars and ensdors,
Lalbaba Indusirial Corporation Private Limited
{‘Dermerged Company'} Address: TH Lala Babu
Shire Road, Howrah-T 11 302, West Bengal
PAk- ABCLEASTA
Cik: UT$000WB200MPTC137TE2
PEW Enginesring Private Limited [Transferar
Company’|Address: 001107, Joy Bik Read,
Lahusuny, Horarah-T 11107, West Bangal
PN A0F CPISA5E
G UT2100WBZDHOPTC1 44652
Lal Baba Seamless Tubes Private Limited
('Resulting Company/Transferes Company’]
Address: Kashbens, Bardnanyaghata Debhog,
Ezat Midnapare, Haldia-T2 1657, Wesi Bengsl
Pk AAECLAGEEM
CIN: US0204WBANIEPTC 110060

NOTICE OF PETITION
A Petition under sections 230 le 232 of Ihe
Lamganias Acl, 2013 "Pelilion") Seeking an Order
for sanctioning the Composite Scheme of
Arrangament of La®baba Industriial Compaeralon
Provate Limied {Demanged Compamy’) and. PEW
Ergireanry] Privabe Limilad § Transkanar Company’|
and Lal Baba Seamless Tubas Private Limed
('Resulting Company/Transferea Company']
callectivaly raferrad o a= the "Petitianar
Coampanias, and $hair respective shereholdars and
credifars. was prasented joitly by tha Petiioner
Campanias on 143h Movember 2024 and He sameis
fised far hesring before the Kelksta Bench of
Maticngl Company Law Tribunal ["NCLT™ an 13th
Dapamber 2024 (Friday)
Ay person dessous of opposing the sakd Pelitian
may send their oblections @t the: address as
manboned Parsinaboee of 0y way of el al
ritikavidyasaraisiaykishan.com, a nobice of Hs
inlerlcn, signed by him or bS acacals, wilh e
sy ard address, S0 816 reach he Pelilisnes; fal
laler han taa days balore B dabs foed far hearng
of Petibian. Tha rodesds of opposiion or & copy ol his
afidat shall be fumsbed wih such nolica. & capy
cf the Pielion shall ba humished by the undarsignad,
boany parson reguinng e sama, free of changa.
For tha Pedisoner Campanies

Sd-
& Jaykishan
Authonzed Rapresentative
Datad - 256 November, 2024
Piaca | kolkala

Registered Office at Duncan
House, 31, N. 5. Road, Kolkata
-700001 registered in the name
of Mr. Pravin Batra have been
reported lost/ misplaced and the
within named shareholder have
applied to the Company for issue
of duplicate share ceriificate in
lieu thereof. Any person [ entity
having any claim in respect of the
said share certificate should
lodge such claim with the
Company within 15 days of
publication of this notice
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EAST COAST RAILWAY

Tender Notice No, aT-HO-WAT-27-2024,
Date: 14.11.2024
CE R IR G .M REPAIRS TO SERVICE
BUILMNGS OF DEC-VISAKHAPATHAM IN
THE SECTION OF SENIOR SECTION
ENGIHEER/W/MYDMALTAIR UNDER THE
JURISDICTION OF ASSISTANT DIVISIONAL
ENGIMEER/ESTATENVALTAIR,
LT 1,185,535, 822, EMD:
72,00,200/-, Completion Pariod of the work:
08 [Eight] Months.
Date & tima of Tender Chosing: glUSFRIFS
1500 hrs,
Mo menugl offers senf by Post/Counerf Fax or
In - person shall be accepted agamnst such
a-Terders, even il these are subsmitled on
firmy's |etter head and received in time. All such
manual offars shall Bs rejacted summarndy
withaut any conskeration
Complete information Including e-tander
docurnents of fhe abova e-Terders is available in
wihiste hifpwaredneps.govin
Mote: The prospactive lenderers ane achesed to
revist hiewebshe 150 Fifteen) days before tha date
ol casng of lendar to nobe any changas!
mrrisenuzum issue-::l ﬁ:nr this tender.

PR-T55/P/24-25 | Watkair

A, and end on Tuesday, 17" December, 2024 (05:00 F.M.} During this period, members of the
Company, holding shares either in physical form or in demateriafized form, as on the cut-off date of
Wednesday, 11" Decamber, 2024, may cast their vote by remate e-voling or by e-vating at the time
of AGM. Members: pasicipating through in person shall be counted for reckoning the guorum under
Sacbon 103 of the Act.

4, Members, who are holding shares in physicalelectronic form and thelr e-mail addresses are nol
ragistered with the Companyithair respective Depository Parlicipants, are requested 1o regisber
their e-mad addresses al the earliesl by sending scanned copy of a duly signed |etter by the
Members) mentaning their name, complele address, folio number, number of shares hedd with the
Company along. with self-altested scanned copy of the PAN Card and seli-allesied scanned copy
of any one of the following documents viz,, Aadhar Card, Driving License, Election Card, Passporl,
uliity Bl or any ofher Govi, document in support of the address proof of the Member as regisiered
with the Company for receiving the Annual Report 2023-24 along with AGM Nofice by emad to
csithardwyn.com. Members holding shases in demat form can updaie their email address with their
Depository Paricipants. The notice of the AGM confaing the insiructions regarding the manner in
which the shareholders can cast thelr vote through remote e-voting or by e-voling at the time of AGM

5 The Register of Members and Share Transfer books of the Company will remain closed from
Thursday 12" December,2024 o Wednesday, 18" Decembar, 2024 (both days inclusive).

6. Tha MNolce of AGM and Annual Report for the financial year 2023-24 senl 1o members in accordance
wilh the applicable provisions an dug course.

For Hardwyn India Limited

Sdl-

Rubaljeet singh sayal

Place: Delhi Managing Director & CFO
Date: 25-11-2024 DIN: 002B0624

Unit # 207, 2nd Floor, Kshitij, Near Azad Nagar
Metro Station, Veera Desai Road, Andheri
West, Mumbai - 400053

Registered Email: ip@kanchansobha.com

KDRA Insolvency Professionals Private Limited
(Erstwhile M/s Kanchansobha Debt Resolutions
Advisors Private Limited)

Unit # 207, 2nd Floor, Kshitij CHS Ltd, Near Azad
Nagar Metro Station, Veera Desai Road, Andheri
West, Mumbai 400053.
Email:cirp.uniworth@gmail.com

10.| Address and e-mail to be used for
correspondence with the interim
resolution professional

11.| Last date for submission of claims 09th December, 2024

12.| Classes of creditors, if any, under clause (b) | NA
of sub section (6A) of section 21, ascertained
by the Interim Resolution Professional

13} Name of Insolvency Professionals identified NA
to act as Authorized Representative of Creditors
in a class (Three names for each class)

14| (@) Relevant Forms and
(b) Details of Authorized Representatives
are available at:

a)Weblink:https://ibbi.gov.in/en/home/downloads
b) Details of the authorized representative can be
obtained by sending an email at
cirp.uniworth@gmail.com

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a corporate
insolvency resolution process of Uniworth Textiles Limited on 14th November, 2024 (The order was
downloaded on 25.11.2024).
The creditors of Uniworth Textiles Limited, are hereby called upon to submit their claims with proof on or before
09th December, 2024 to the interim resolution professional at the address mentioned against entry No. 10.
The financial creditors shall submit their claims with proof by electronic means only. All other creditors may
submit the claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

st das ({) UCO BANK
(& Gewl. af India Undedaking |
Heaid CHice — 1L Department of indormatinn Technolozy. 3 & 4, [0 Bleck, Sactar — 1, Sat Lake, Kohata-T00064

UCD Bank Invibes lollowing lenders reugh Gl Porlal:
1, Renswal of ATS for 4760 number of IBR &40 Bcanses and onsite tachmica! suppart on call hasis,
2. ‘Selection of &5 Awdit FirmyOrganization for GCamprengnsdve | T Sudit of the Bank
Fof me details, pheass meler o Mips www.ucobank.com & hilps./'gem.govin
(Assistant Genaral Manager)
Dade: 26.11.2024 Department of Information Technofogy

et 3maas Besras &7 | Honowrs Your Trust

Sd/-

KDRA Insolvency Professionals Private Limited

(Erstwhile M/s Kanchansobha Debt Resolutions Advisors Private Limited
Interim Resolution Professional

Uniworth Textiles Limited

IBBI Registration No. IBBI/IPE-0059/IPA-1/2022-23/50037

AFA Validity Date 30th June, 2025

HOWRAH MUNICIPAL CORPORATION
4, MAHATMA GANDHI ROAD, HOWRAH-711 101

& (0332638 3211/12/13 033 2641 0830 Visit us. www.myhme.in
Conservancy Department

Date: 26th November, 2024
Place: Mumbai

Executive Engineer H.M.C invites e-tender as furnished below. Intending tenderers are to submit offers
along with valid Pan Card, GST, P.T, ITR, Trade License, & credentials.

Bid submission closing (online) date: 12/12/2024 up to 5.00 P.M
Please Visit: https://wbtenders.gov.in

Abridged Tender Notice

SI. No. Name of Work Tender No & Date

1. |Carrying of segregated waste works of various places under H.M.C| No - 018/Cons./24-25
Ward no - 33, (25 & 32) (2nd Call) Date -18/11/2024.

OSD & Ex-Officio Executive Engineer

104(3)/24-25 Date 25.11.2024 Howrah Municipal Corporation

S “For All Advertisement Booking
9836677433, 7003319424

Call

financialexp.epaprin

Kolkata
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